NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 11.02.2022 (FRIDAY)

COURT —III (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)

For Directions

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. LLA.No. 1111 of | Sonia Khosla Deepak Khosla Anand M. Mishra
2020 in Comp. Vs.
App (AT) No. Sameer Kudsia & Ors.
36, 43-47 of
2016
2. Comp. App. (AT) | Nirmal Kumar Agarwal. Anup Kumar Vaijayant P. -R1
(Ins) No. 983 of | Vs. Arjun Asthana -R2
2019 State Bank of India & Ors. Sreevita Ghosh- R3
3. Comp. App. (AT) | Shalini Singhal & Ors. Suruchi Aggarwal Rudreshwar Singh-R3
(Ins) No. 1244 of | Vs. Aditi Sinha-R1 & R2
2019 & LA No. Rahul Singh & Ors. Aditya Dewan
1772, 1800, 2031 Amit Singh
of 2021 With
4. Comp. App. (AT) | Sanjeev Abrol Rudreshwar Singh Aditi Sinha-(R1 &
(Ins) No. 1249 of | Vs. R2)
2019 & 85 of Rahul Singh & Ors. Snehit Choudhary
2019
5. Comp. App. (AT) | Kotak Mahindra Bank Ltd. Rajiv R. Raj Vishakha Gupta
(Ins) No. 1130 of | Vs. GS Pandey
2020 Liquidator (P.S. Ajit Singh and Co. Rohit Sehgal
Automotives Pvt. Ltd.)
6. Comp. App. (AT) | Sumat Kumar Gupta Rajanish Thukral Udit Mendiratta
(Ins) No. 190 of Resolution Professional Nikhil Kumar Singh
2021 International Mega Food Park Ltd.
Vs.
Schreiber Dynamix Dairies Pvt. Ltd.
With
7. Comp. App. (AT) | Schreiber Dynamix Diaries Pvt. Ltd. R.Sudhinder Dr. Rajansh Thukral
(Ins) No. 245 of | Vs. Dr. Surekha Thukral
2021 Sumat Gupta Sidharth Thukral
Resolution Professional
International Mega Food Park Ltd.
8. Comp. App. (AT) | Axis Bank Ltd. Sharad Tyagi Nipun Gautam-RP
(Ins) No. 665 of | Vs.
2021 Shubhkamna Buildtech Pvt. Ltd.




9. Comp. App. (AT) | Gaurangika Patel & Ors. Chitraanshul A. Kunal Singh
No. 11 of 2019 Vs. Sinha
& 1.LA No.1328 Doloo Tea Co. (India) Ltd.
of 2019
10. | Comp. App. (AT) | Hasmukh R. Patel & Ors. Debojyoti Arik Banerjee,
No. 42 of 2019 Vs. Bhattacharya Pradip Kumar Bajaj
Doloo Tea Company (India) Ltd. & Ors.
11. | Comp. App. (AT) | Sri Dhanada Laboratories Pvt. Ltd. & S.Udaya Kumar Sagar| Nitin Chowdary
No. 154 02020 Ors. Pavulari-R1 & R2
Vs.
(PH) Namireddy Raghu Ram Reddy & Ors.
12. | Comp. App. (AT) | Sudeshgupta Iswar Mohapatra Lugman S. Hasan
No. 218 0f 2020 Shareholder & Director of Ajit Sharma-R2
Choice Automobiles Pvt. Ltd.
Vs.
Registrar of Companies & Anr.
13. | Comp. App. (AT) | Ram Avtar Khandelwal Naresh Kumar Rajesh Srivastava
No. 77 of 2021 Vs. Sejvani Nivedita R. Sarda-
Kamal Kunj Developers Pvt. Ltd. & R2,4 &9
Ors.
14. | Comp. App. (AT) | N K Jain Realbuild Pvt. Ltd. Debopriyo Moulik
No. 147 of 2021 | Vs.
Registrar of Companies, Chhattisgarh
15. | Competition App. | Harshita Chawla Ramisha Jain Shashank Mishra-R1
(AT) No. 22 of Vs. Rohan Arora-R2
2020 Whatsapp Inc. and Facebook Inc. Shama Nargis-R3
Chandini AnandR1,2
For Admission (After Notice)
16. | Comp. App (AT) | Ravi Kant Gupta & Ors. Mohit Chaudhary Anurag Sharma
(Ins) No. 1288 of | Vs. Gunjan Mittal
2019 Alpfly Pvt. Ltd., through IRP
17. | Comp. App. (AT) | Rappid Valves (India) Pvt. Ltd. Anando Mukherjee Priyanka Rathi
(Ins) No. 368 of | Vs. Anushree Kapadia
2020 Inventys Research Company Pvt Ltd.
18. | Comp. App. (AT) | Royal India Corporation Ltd. Deeksha Gaur Arjun Krishnan-R1
(Ins) No. 137 of | Vs. Saurabh Ajay Gupta
2021 Nandkishor Vishnupant Deshpande, Nishant BishnoiR2,3
Resolution Professional & Ors. Tanushree Sogani-R4
Kunal Kanungo
19. | Comp. App. (AT) | Mukul Somany Sonia Dube Siddhant kant
(Ins) No. 884 of | Vs. Suhani Dwivedi
2021 DBS Bank Ltd. & Anr. Moulshree Shukla
Vikram Wadehra-R1
Kiran Sharma




20. | Comp. App. (AT) | Sita Ram Singhal Pankaj Agarwal Lata Sisodiya
No. 157 & 158 of | Vs.
2021 The Registrar of Companies, NCT of
Delhi, New Delhi
For Hearing
21. | Comp. App. (AT) | Berger Becker Coating Pvt. Ltd. Samrat Sengupta Ankur Mittal-R1
(Ins) No. 1058 of | Vs. Pooja Mahajan-RP
2020 Committee of Creditors of Asian Colour Bishwajit Dubey-R2
Coated Ispat Ltd. & Anr. S. Banerji
22. | Comp. App. (AT) | Yuvraj Agarwaal & Anr. Aditya Parolia Atul Verma
(Ins) No. 340 of Vs.
2021 Aspek Media Pvt. Ltd.
23. | Comp. App. (AT) | Satori Global Ltd. & Anr. Swapnil Gupta Ankur Mittal-R1
No. 379 of 2018 Vs. Ujjwal Banerjee-R4
Shailja Krishna & Ors.
With
24. | Comp. App. (AT) | Manjula Jhunjhunwala Ujjal Banarjee Ankur Mittal
No. 395 of 2018 Vs. Akash Khuran
Shailja Krishna & Ors.
25. | Comp. App. (AT) | Shubh Infraatech Pvt. Ltd. Akshat Goel Harshal Kumar-R1,
No. 228 - 229 of | Vs. R3 & R5
2020 Sameer Bansal & Ors. Adeeba Mujahid-R7
P. Nagesh
26. | Comp. App. (AT) | Precious Energy Services Ltd. Gaurav H Sethi Sanjiv Kumar Jain
No. 17 of 2021 Vs. Ankit Shah
The Regional Director
North-Western Region
Ministry of Corporate Affairs
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar
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